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791, [Transferred to the 8th  Pakistan
1991]

Views of U.S. Ambassador ¢, Ppakistan
on Kashmir issye

792. SHRI BHUVNESH . CHATUR-
VEDI- Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whethey Government are aware of
the reporteq letter of US Ambassador
in Pakistan, Mr. Robert Jakely, written
recently to Sardar Abdul Qayyum of
occupied Kashmir that plebiscite as pef
U N, resolution was no longer relevanti
and

(bi if so, the reaction of Government
in this regard?

[ 2 JAN. 1991 ]

to Questions 190

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI VIDYA CHARAN
SHUKLA) (a) Government have noted
the press reports about the contents of
a letter written by the U.S. Ambassador
in Pakistan to the so-called President of
Pakistan occupied  Kashmir, Sardar
Abdul Qayyum,

(b) Government have repeatedly reis
terated 1its well-known position that the
state of Jammu & Kashmir js an mteg-
ral part of India.

NRIs returning from the Gulf

793. DR YELAMANCHILI SIVAII:
Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) the number of NRIs who have
come back from the Gulf in the wake of
the crisis there;

(b) what steps have been taken to
rehabilitate them; and

(c) the mumber of those who have
been rehabilitated and the place where
they are residing, State-wise?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI VIDYA CHARAN
SHUKILA): (a) Approximately 1,50,000
Indian nationals, most of whom had non-
restdent status, have been repartriated
from Iraq and Kuwait,

(b) and (¢) The evacuees from Iraq
and Kuwait have not yet been rehabili-
tated by the Government.

Projects of Andbra Pradesh pending for
environmental clearance

794, DR, YELAMANCHILI SIVAJL
Will the Mimster of ENVIRONMENT
AND FORESTS be pleased to State;
what are the pending projects proposed
by Government of Andhra Pradesh for
environmental clearance; since when those
are pending and at what stage of comsi-
deration these are?



